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HEUT, 195
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JATfee &t gaTaT ¥ vumaT=ifYa a3 ¥ e gefw s @ U :-
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g AT T §ATT 9. 20 &4 9. 55 &9 aTT,
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DELHI LEGISLATIVE ASSEMBLY et

BULLETIN PaRT - II
(General information relating to Legislative & other matters)

Friday., June 23, 1995/L§hadh 2, 1917 (saka)

No.195
DETENTION AND RELEASE. OF MEMBERS e

The following communication dated 16.6.95 addressed
to the Hon'ble Speaker, Delhi legislative Assembly £rom
the Addl. Dy. Commissioner of Folice, WeSt District, New Delhi,
was recelved on 19th June, 1995 3-

“I have the honour to inform that the

following Hon. Members of Legislative Assembly..
National Capital Territory of Delhi alongwith their
workers ‘and followers have been detained U/s 65 of
Delhi Police Act,1978 and released for obstruction

of traffic and refusal to comply with the reasonable
directions of Police Officers in order to maintain

Law & Order, public tranqulity and peace. They were
demonstrating at Peera Garhi Chowk, P.5. Paschim Vihar
against the removal of P.V.C. Market to Bawana :~

S.No. Name of M.L.A. Time of .. Time of Place of
W - Qgpention Release = arrest
1., She Jai Kishan 0920 Hrs.. 0955 Hrs. P.5.
: Paschim
Vihar

2 Sh. Raj Kumar

Chauhan B20 Hrs 0955 H?S- P.S.

Paschim
vihar. ¢

P.N. GUPTA
SECRETARY




